
RAJYA SABHA [25 July. 2002] 

(b) Explanatory Memorandum for non acceptance of the 

advice of the Union Public Service Commission, New 

Delhi, in respect of cases referred to in chapter 9 of the 

above Report. [Placed in Library. See No. L.T. 5859/02] 

Notification of the Ministry of consumer Affairs, Food and Public 
distribution 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER 

AFFAIRS. FOOD AND PUBLIC DISTRIBUTION (SHRI V. SREENIVASA 

PRASAD) : Sir, I    lay on the Table : 

I. A copy (in English and Hindi) of the Ministry of Consumer Affairs, 

Food & Public Distribution (Department of Consumer Affairs) 

Notification G.S.R. No. 326 (E) dated 3
,d
 May, 2002, publishing 

the Bureau of Indian Standards (Recruitment to Scientific 
Cadre) Regulations. 2002, under Section 38 of the Bureau of 

Indian Standard Act, 1986. [Placed in Library. See No. L.T. 

5838/02] 

li. A copy (in English and Hindi) of the Ministry of Consumer Affairs, 

Food & Public Distribution (Department of Consumer Affairs) 

Notification G.S.R. No. 327 (E) dated 6
th

 May, 2002. publishing 

the Standards of Weights and Measures (General) {Second 

Amendment) Rules. 2001, under sub-section (4) of Section 83 

of the Standards of Weights and Measures Act, 1976. (Raced 

in Library. See No. L.T. 5877/02) 
 

______ 
 

Question of Privilege 
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%&���'"(:�ह ��� ���#�� ��ह! ��  ��� ��
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into. 
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SHRl DIPANKAR MUKHERJEE: What he has said is a passing 

reference.   He must explain why it is a matter of privilege. ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): He has 

mentioned it ...(Interruptions)..-.That is the procedure. A passing reference is 

enough. 
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SPECIAL MENTIONS 

Relief in Transportation of Salt from Rajasthan 
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